Hon’ble Shri

Hon’ble

Shri

Kuldip Singh,; Member (.J)
s. K. Naik, Member (A}

Ex.Const. Rajender Singh Yadav
s/o Shri Sheodan Singh
r/o V11|ag Tshapur, PS Gulawathi
Distt. Buandshahar (UP)
. CADDIicAant
(By Advocata: Shr‘ NeeraJ Shekhar for Shri Sachin
Chauhan)

Versus
1 Shri R.S.Gupta

Commissionar of Police

PHQ, MSO Building

IP Estalte, New Dalhi
2 Shri D.S.Norawat

DCP, HQ HDORS (Estfi Dalhi

PHQ MBS0 Building

IP Estate, New Delhi
3. Shri Rupender XKumar

Addl.Dy.Commiasioner of Police

PCR, Delhi

PHQ MSO Building

IP Estate, New Delhi

.Reapondents

(By Advocate: Smt. Jasmine Ahmed)

Shri Kuldip

Since
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Singh:-

Hon’hie

! ion impugned ordar, Contempt Petition stands
fisposed of. 1In case, if there is any need, the same may
be revived after the order is passed oy Lhe Hon’ble High
court.,
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